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SHRI V. KRISHNAMOORTHI: 
I n view of the fact that the hill State 
demand of Garos, Kasis, Mizos and 
:'.fikis concerns the border area of 
our country and the place is a very 
sensitive area where a lot of under· 
ground activities are going on we 
had conceded the demand for N aga· 
land which is causing headache to 
the Government of India and the 
people of India-will the Govern-
ment think a hundred times before 
granting a hill State so that the secu-
rity of the country could be safe and 
the border will be protected from 
foreign attack? 

SHRI Y. B. CHAVAN: I have 
noted his point of view. 

CHINESE TRAINING GUERIL-
LAS IN NEFA 

t 
-633. SHRI N. R. LASKAR: 

~HRIMATI TARAKESH· 
WARI SINHA: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Government are aware 
that certain persons from NEFA are 
being trained by the Chinese in gue-
rilla warfare; "lind 

(b) if so, the action which Govern-
ment propose to take to ensure that 
the area is not infiltrated by rebel 
forces? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS. (SHRI VIDYA CHARAN 
SHUKLA): 

(a) No such report has been receiv-
ed by Government. 

(b)' Constant vigilance is being 
maintained to prevent infiltration and 
to preserve the security of NEF A 
area. 

SHRI N. R. LASKAR: We sin, 
cerely feel that the Government is 
maintaining a policy of isolation so 
as the NEFA is concerned. and 
beca use of this policy of isolation. 
some sort of underground activity is 
possible to be carried on in that part 
of the country. Will the Govern-
ment think of removing this sort of 

isolation so far as the whole country 
is concerned? 

SHRI VIDYA CHARAN SHUK-
LA: There is no such policy of isola-
tion. but as would be remembered. 
this is a Union territory which is 
bordering China .and Bhutan. and 
therefore. for security reasons. we 
have to maintain certain restrictions. 
such as inner·line area restriction and 
so on. Apart from that, there is no 
policy of Isolation as such. We have 
organised Bharath Darshan tours for 
the NEFA residents, and we encour-
age people to go from here to there. 
We are giving land to settle some 
people there. As far as the question 
of isolation is concerned, I do not 
think the hon. Member is correct in 
this impression. 

SHRI N. R. LASKAR: Anyway. 
we are satisfied when he says that 
some such activities are going on in 
that part of the country. In our ef-
forts, we have failed and we have fail· 
ed because our intelligence has failed 
in regard to that area. But I would 
like the Government to take more 
vigilant action so that no such things 
as guerilla activities will go on in 
that part of the country. 

SHRI VIDYA CHARAN SHUK-
LA: Yes, Sir. We are quite vigilant 
about it. 

SHRI BUTA SINGH: There was 
a scheme in regard to settle some 
people in that area, NEF A, to main-
tain the integrity and solidarity of 
the particular area in relation to the 
rest of India. May I know at what 
stage the scheme is lying in the Home 
Ministry? . 

SHRI VIDYA CHARAN SHUK-
LA: That scheme is already in ope-
ration. 
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SHRI }!. GOPALAN: The recent 
te.chno-economic survey conducted in 
NEF A has revealed that acute pov-
erty and the worst type of living con-
ditions are prevailing in NEFA. And 
even now slavery is in existence in 
that part of the country. Naturally. 
the people are struggling for better 
conditions of life. but we are suppres-
sing the mass movement by raising 
this bogy of Chinese· infiltration. 
Therefore. I would like to know from 
the hon. Minister that instead of rais-
ing this bogy of Chinese infiltration 
and then suppressing the mass move-
ment in that part of the country and 
thereby alienating the people. will 
the Government take some substan-
tial steps to eradicate poverty and 
slavery in that part of the country 

and thus inculcate a feeling in the 
mind of the people that they are 
worthy citizens of this country and 
not secondary citizens? • 

SHRI VIDY A CHARAN SHUK-
LA: A techno-economic survey was 
conducted in that area. and that has 
revealed immense possibilities of de-
velopment in that area. and action 
is being taken in that direction. We 
have answered questions about that 
previously in this, House . 

But I want to say something about 
the other point that he has made. 
about the bogy of Chinese infiltra-
tion. It will be wrong to say like 
that. There is real danger of Chin-
ese infiltration and that has to be 
countered. There is no question of 
slavery in that area. It is a tribal s0-
ciety. and it has to be developed_ 
It is wrong to defame the people of 
NEF A by calling them that they 
are subject to slavery and all that. 
We are very vigilant about all this. 

SHRI BUTA SINGH: Will the 
Minister kindly say something about 
the presence of army in that area? 
The hon. Member has used strong 
language in that connection. 

SHRI VIDYA CHARAN SHUK-
LA: -I have denied that. 

SHRI VIRBHADRA SINGH: 
The hon. Minister has just stated that 
a scheme to settle ex-servicemen in 
NEFA is already in operation. I want 
to know how many ex-servicemen 
have already been settled in NEF A 
or are likely to be settled there? 

SHRI VIDYA CHARAN SHUK-
LA: A few hundred families have 
been settled, as far as I can remember 
now .. If the hon. Member tables a 
separate question I can give detailed 
information (Interruption). 

SHRI RANGA: Is it not a fact 
that the total population of NEFA-
the local people-is less than a mil-
lion; if so, may I know whether any 
effort, anY dynamic effort, is being 
made to encourage, as was earlier 
suggested by Shri Buta Singh. to en-
courage as many ex-servicemen as 
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possible. who are courageous ·enough 
to brave the risks and go and settle 
down there in view of the fact that 
there is plenty of land available for 
cultivation? 

SHRI VIDYA CHARAN SHUK-
LA: Yes. Sir. the hon. Member is 
quite right. As I have already said. 
a scheme is alreadv on and a few 
hundred families of ex-servicemen 
have been settled there. We are do-
ing oUr best to encourage as many 
ex-servicemen as possible. Some hon. 
Members rose-

MR. SPEAKER: Shri Rabi Ray. 

qtQ ~~:~tn:<'I't1J'''''-<m: 
~~~ • .q m-<m:~~ ~ I 
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MR. SPEAKER: I have already 
called one hon. Member from his 
Party-Jan Sangh. I have to call 
leaders of other parties if they want 
to put supplementaries. 

qt 1Iif ~ ~: :it <'I't1J' WI<: 1f'i1Rt 
~ arrq' ~ lI\>t 1fF'!«IT ~ ~ I 

MR. SPEAKER: I have to call 
leaders of the parties if they get up. 
I cannot call him and Members of 
his party alone. I called Shri O. P. 
Tyagi from his party. 

qtq~~: ~lR~1 ~ 
~~I ' 

MR. SPEAKER: What you think 
does not matter. It makes no differ-
ence_ 
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SHRI NATH I)AI: The Minister 

in an earlier reply stated that the 
government regards the Chinese 
threat not as a fictitious and bogus 
one but as a real one. But one does 
not get the impression that adequate 
steps are being taken to meet this 
threat. May I know what steps are 
being taken to integrate NEF A in the 
main current of our life? Are we still 
following the discredited and out-
dated polic)· whose futility was estab-
lished during the Chinese illYasioll 
in NEFA? What steps are being 
taken, I want to know, to integrate 
them in the mainstream of our life 
as fellow Indians? What steps are 
being taken to train them in guerilla 
warfare? Thirdly, has the Minister 
realised the danger that is lurking 
now, that as there is now a premium 
on invasion the unfortunate NEFA 
citizens who have been taken to China 
for training and taken back to India 
after training may be made the nuc-
leus of a so-called nationalist govern-
ment of NEFA to give a call to the 
Chinese to come to the assistance of 
the nationalist government, like the 
call given to the Russian govern-
ment. Is the government aware of 
it? 

SHRI VIDYA CHARAN SHUK-
LA: As far as the first question is 
concerned, I will state in brief what 
is our attempt to integrate the eco-
nomy of NEFA with the rest of the 

country, because we feel that the 
best integration can come by econo-
mic development and connecting the 
economy of the Union Territory with 
the economy of the rest of the region. 
In that connection, as stated earlier 
in reply to a question, a techno-eco-
nomic survey has been undertaken 
and on the basis of that several steps 
have been taken. If I remember 
correctly, we have laid a statement 
before the House as to what action 
we have taken and what we propose 
to take. I am not going into the 
details now. As far as the question 
of the Chinese danger is concerned, I 
agree with the hon. Member that 
the danger is there. As to the action 
we are taking to counteract the dan· 
ger, I do not think it would be pro-
per for me to disclose all the details 
on the floor of the House. 
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SHRI RANJIT SINGH: The 
Minister has just now said that there-
is a scheme to settle ex-service men 
in that area. I would like to know 
from him whether this is being limit-
ed to ex-service men from NEFA, 
particularly from Mizo hills alone. 
or the ex-service men from other areas 
of . India could also go and re-settle 
there. thus providing a more inter-
mingled culture and better integra-
tion as the government's political 
gurus have done in Azerbaizan. Uz-
bekistan and Tashkent have done. 

SHRI VlDYA CHARAN SHUK-
LA: As far as I can remember. at 
present I do not think that there is 
any restriction. Any ex-serviceman 
from any area could be settled there. 
That is my present recollection. 

SHRI HEM BARUA: There are 
restrictions on the Indo-NEFA bor-
der. Indians from the rest of the 
country cannot move to NEFA with-
out a permit whereas the India-China 
border along NEF A is an open bor-
der. People living on the border in 
NEFA go to China and the Chinese 
people also come to NEFA. There 
are intermarriages also between these 
two border people. The hon. Minis-
ter talked about vigilance. We know 
what tvpe of vigilance they conduct. 
Before' the Chinese aggression there 
was a Chine~e restaurant in Bomdila 
and I drew the attention of the Gov-
ernment to the fact that it was en-
gaged in spying work. The Govern-
ment on the floor of this House told 
us then that nothing like that exis-
ted. After the Chinese aggression. 
Shri Lal Bahadur Shastri was the 
first man to say that there was a 
Chinese restaurant doing like that. 
Whatever that might be. may I know 
whether Government are prepared to 
tell us that, instead of maKing the 

India-China border along NEFA an 
open door for the people living on 
the border to come and go. they are 
going to close it down as they are 
putting restrictions on this side of the 
border? 

SHRI VIDY A CHARAN SHUK-
LA: Shri Hem Barua is a very wise 
Member, but I have already indica-
ted that there are inner line restric-
tions in the NEFA area and that is 
because of securitv considerations. As 
far as the question of NEF A-China 
border is concerned, it is not an open 
border; it is a closed border. We try 
to keep it closed and prevent any 
such movement as he has referred to. 

SHRI HEM BARUA: How can 
intermarriages take place then? 

SHRI VIDYA CHARAN SHUK-
LA: Some marriages might take 
place in a surreptitious manner. but 
our effort is to close it completely. 
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MR. SPEAKER: Next question. 
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"The right to ask a question is 
governed by the following conditions, 
namely:-

• • • • • • 
it shall not contain arguments, 
inferences, ironical expressions, im· 
putations, epithets or defamatory 
statements; " 

~ 1m if am if ~~ qNij-1 
im f.m;f ~ fit; am .t ~ 1m m.m: 
~ lfiVIT ~ 'IT am: ~ ~ 
~ ;tt ~ ~ ~~, 'fIiff.t; 
~ if ~ ~ iii 1fiiif lfiT SIlittT f.t;lrr 
'I1IT t : 

" ...... on account of inactivity 
and wrong policies of the Delhi 
Administration ...... " 

MR. SPEAKER: What is inadmis-
sible there I want to know. 

!lftlm'f~~:~ ~
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MR. SPEAKER: That is right. 
Only that portion may be answered. 
There is no objection to give infor· 
mation about sales tax, as you said. 
You can ask about sales tax, how 
much it is, how many cases are pend. 
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ing and how many disposed of. I 
will. ask him to answer only that 
portion which is not objectionable. 

THE MINISTER OF HOME AF· 
FAIRS (SHRI Y. B. CH .. WAN): I 
would like to make Government's 
position also clear in this matter. It 
is also our intention that about the 
subjects which are handed over to 
the Delhi Administration. it is their 
right to be criticised in the Metro-
politan Council. Our intention is 
not to drag that Administration for 
discussion here. I wanted this posi-
tion to be made dear. To that ex-
tent, I agree with Mr. Vajpayee. 

MR. SPEAKER: Therefore. only 
that portion may be answered. . 

SHRI VIDYA CHAR AN SHUK-
LA: I have to lay a statement on 
the Table of the House. It is a con-
solidated answer to all the points 
raised here. It is a long statement. 
So, I want to lay it on the Table. 

MR. SPEAKER: Only answer 
about those points, as the Home Mi. 
nister said just now, of sales tax, t,he 
cases pending and all that. 

SHRI VIDYA CHARAN SHUK-
LA: My difliculty is that in answer 
to this Question, we have prepared a 
statement which is a long one and 
which I want to lay on the Table of 
the House. 

MR. SPEAKER: Out of that sta-
temeilt, you can give only that infor-
mation. 

SHRI VIDYA CHARAN SHUK-
LA: I would appreciate if the Lok 
Sabha Secretariat takes it out. 

MR. SPEAKER: I have read it. 
There is absolutely nothing about 
any party or any such thing. This is 
about the number of cases pending, 
the number of cases disposed of and 
all that. This is the only statement. 
You can place it on the Table of the 
House. 
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